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4 Heard Mr.D.35ur, learned counsel for
| the applicants. Mr .B.C.Dathak, learned
Addl.C.G.5.C. was prasent on nehalf of the
respondents. .

The matter relates to jurisdictions.

List the matter before the Division Bench
o

n 9.11.2004

]

1
]
t

i
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I Dy. Hegistear
]

‘ Member (A)

! : £ " ob
g' i QEﬁ&YQNFV\:09.11.ZOO4: Heard Mr.M.Chanda, learned counsel
| ! .  agsisted by Ms.S.Choudhury, learned coun
2 : 'sal for the applicants.
e I ! Learned counsel for the applicants
: -aubmits that there are some defects in

5 : ‘the petition including the guestion of
b ' jurisdiction stnce one of the affected
' | party is not impleaded and the absence
. | of materiale in support of paragraph
: j ' " 4.8+ and as such he seeks to withdraw
L - ' this application with liberty to fila
P . ; fresh application. -
) : ' ‘ Mr .B.C.Pathak, learned Railway
“ ; . 'counsel has also raised the issue of

'jurisdiction.
| b
In view of the ebove, the petitie

¥ R
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09.11.2004 is allowed to be withdrawn with
liberty to file fresh app'iicapion.
“The application ies disposed of in
aforesaid temms. s

e .
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Armaxure-i @ Employment Notice
: MFR-Z 7200 1
Fnresure-2 2 &mplﬂvmwﬁf Motice

N 1720873

Arnsdure-S o Order

High
) No.9a29/03%

Eauimkl
WaE((

Amnexure-4 1 Impugned Result

dated 1%.11.63
ssed by the Hon'ble
Court in

putzl i

shed in “"Asomia Pratidin®

in its issus dated
1&. 14, w

Date of Fil
Rooist Rilﬂﬂ
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VISTRICT @ TINBUKIA

BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL :

GLEAHATI BENCH AT GUWAMATI :

{ﬁapiicmtan under  section 19 of the Administrative

-

Tribunal fct, L1785)

0.0 .NO Lg \ o 2efs

T 1O IO N ik
wy

CBETREEN

Kl , i Tinsukia Risteict Tribal: .
Sangha, represented by its Fresident
‘ﬁhri Sarbeswar Sonowal,
resident mf Dhola Bazar,
FE Dhola, PO Sakiva Ghat,

District Tinsukia.

2. Shri Sarbeswar Sonowal,

son of Shri Gonesh Sonowal,

Tinsukia District Tribal SBangha,

recident of Dhola Razar,

"y

* FE Dhola, PO Bakiya Ghat,

Districh

Contd. e B e i
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represented by the Becratary to . the
Sove of india, Ministry of Raillways,

New Delhi-l.
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P The Railway Board,

rep%aﬁentaﬁ by its Chalvrman,
Mindistry of Hailwavys,

Fail Bhawan. Qew ﬁaihiwi.

e The Chairmarn,

Frailway Board, Government of india, .
Mimistry of Raillways, Rail Bhawan,

Mew Delhi~1.

Tishment (FResv),

FRailway BHoard, Ministry of Railways,

B

Frail Bhawan, dNew Delhi-1.

RO Railway Recruitment Board.

e

reprasented by its Chalrman,
M.F.Railway, Station Road,..

' A i <
awmabatioLl.

e The General Manager,

10

NLFLFallway, Maligaon,

Guwahati-il.

Contd. s efe s
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7 The Chisf Fersonnel OFficer,
ML L Radlway, Maligaon, HGuwahati~il.

v v RESPONMDENTS.

DETAILS OF APPLICATION
1. PARTICULARS OF THE ORDER ﬁﬁﬁINﬁT‘ﬂHIﬁH-THE APPL I~
CATION IS MADE: |
(i} {mpugned notification dated 16, 18.84  issued
by +the Deputy Chief Pesonnel Officer & Controller of

Recruitment, NJF.Railway and published in  local Daily

N

vpeomia  Pratidin® allegedly jssusd in pursuance of the
Scdvertisement Mo. NFR 2/72081 dated i%.10.81 arbitrarily.

publishing the result of the writhen test for recruit-

.

Py

ment  in Grade ‘D’ posts wunder the special recrultment Lo

drive for Scheduled Caste and Scheduled Tribe candi-.

vlales.
(3.4 Centralised Emplovment Motice Mo.l/83 dated

13062005 for filling up vacancigs in Group D posts in

various Jones and Reorudtment Boards.

o JURIGDICTION OF THE TRIBUMAL

The applicants declare that the . subjiect:-

matier of the instant application within the compaten-

fance  and  Jurisdiction of Hon'ble Tribunal under the

e 4 L e £ e e ® . Pl ] :
Administrative Tribunal Act, 1985 (Act 13 of  1985)  in

o

terms of of

Articie

India.

Domtd. .
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i ¢ her ieclare tha the
The applicants furthe declare that
| i led wi in the limitation
e been filed within the limite
ir artt & liration has besn tTiie
instant appl icati
i : : qf A T mistrative
e i prescribed under Seection 21 of the Administrative o

Tribunal Act, 1985

4. . FACTS OF THE CASE:

i ‘) licants % District =2
4.1 That, +the applicants No.l Tinsukia i

- o
iribal o

angha is a regls stered asspciation of Tﬁibai; of
Timsukia and Dibrugarh Districts which e sffiliated o
A1l Assam Tribal Bangha registered under the Societies
@wgiﬁiratimﬁ Aot under registration Nﬁu3Vﬂf"&“9?ﬁ - The

4 1 4 R T E ol \ g i .,.;;.'E?Ecj.?:_,
Members of the applicant No.l Sangha are all cltizens

-

i o g 5 Wi e g 4
India The applicant No.l is Fﬂpf&mPP“Pu by its Fre

dent Shri Sarbeswar Sonowal, the applicant No.d hereing

3 - " e a <‘{ ;
whe  alse  belongs to anmwml Community, & recognised i

Boheduled Tribe of the State of Assam. The applicant .

Mo.l Tinsuwkia District Tribal Sangha, is a non-political

organisation of  the Scheduled Tribes of Tinsukia &

Dibrugarh ﬂiﬁtrictg taking all efforts  for over all
dleve loom nert of the %ﬁﬁ@dulﬁd tribes of Tinsukia & Dibruy-—
garh Qiﬁtfictsn The instant applicetion is being filed
for  and on behalfd of the candidates belonging to  the
recognised Scheduled Tribes of Assam and members of the
applicant Mo.l Sangha. Being the Fresident of the organ-
i
isation, vour applicants ars vitally interested for
provection  of rights and privileges of the members o )

Contd..uope.



4.2 . That, the applicant No.Z is also a citizen of

India and a permanent resident of Village Dhola,Fs.

Dhola, FO Saikya Baon, District Tinsukia, Azsam. All the

members of the applicant No.il are citizens of India and
are en@itled to the rights and privileges available to
the citizens guaranteed under the Constitution of India
and the laws framed thersunder.

-

4

1o

. That the applicants state that the Northeast
Frontier Railway, Maligaon as & special recruitment
drive for scheduled caste and scheduled tribe candidates

issued Employment Notice No NMFR-2/72001 for filling - up

595  backlog vacancies of Trackman/Khalasi in  its four .

divisions namely., Kathihar, Lumding, Alipurduar and
Tinsukia. In the said advertisement the break up of
vacancies under esach division for Scheduled Caste and
Scheduled Tribes were_.ﬁpecifically shown: The sald
advertisement stipulated last date of submission .as
2%, 11,2081 and the process of recrultment in three stage
ie.e. (i) Objective typg written examination (Freliminary

Test)y; (ii) Objective Type Written Exam(Final Test) and

(iii) Physical efficiency test.

A copy of the Employment Motice NoNFR-Z/2001

is anmexed hereto and marked as ONNEXURE-L.

v Contd.w..pe.
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4,4 That, the applicants state thalt pursuant  to

the Employment Motice a iarge number of scheduled caste
as  well as scheduled tribe candidates belonging to the

Morth Eastern Heglion, more fé”*xr Tarly, from Dibrugarh

ang Tinsukia districts of Aszssam, who are smembers of the

i+

applicant Meo.l, submitted their applications along - with

et L e i?@ particulars beforg the Divisional Raillway

.

Manager {(Fersonnel), Tinsukia. However, the respondent

authorities for reasons best known to  them, did not

procesd  with  the selection process for quite & long

time. In the meanwhile, the Indian Failway issued anoth-

By Centralissd Employ n% Motice Moy 1 A8

15.0&6.280% for filling up vacancies in Group D posts in s

variouws Zonss  and arWuitm@nt Boards. in  the said

Emplovment Notice against Serial No.d in Guwahati  Zone

makup  of cancies of Gangmen/Trackmen and  Khalasi

Helper 1T under the Northeast Frontier Railways were
7

shown  as 2575 and 145 respegtively. Out of the. SETE

vacancies .of Gangmen/ Trackmen -~ unreserved-36&6 postsg

reserved for Scheduled Cestes- 3865 reserved for CSrhed-

led Tribes-578 and  for other Backward Class-&644,

si/Heipsr 1T~ unre—

it

A4S vacancies of Khals

served %1 posts: reserved for Scheduled Caste candi-

g

dates-2i; ressrved for Scheduled Tribes-35 and  reserved .

for Other Backward Class—36 posts. However, the said

Emplovment Notice did not mention anything about  the

Employment Notice No.NFR-L/72001  (Annexure-1). Be it

ot
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stated hersin tha

recraiiment to Grade D posts is fo be sade loc LuE.

ivislion-wiss,

A copy of the aforesaid Emplovement Notice
ANMEXURE-Z.

4.5 That, the applicants state that apprehending

fillimg up of those 593 Orade "D posts vide Employment

Motice No MFR-2/7]

»

2001 while making appointments  pursuant
to  the Eaployment Notice No.1/8Z%, the All India Sohed-

wled Usste

m

and Scheduled Tribe Railway Emplovens ésnorxm
ation  approachsd  the Hon bles Gauhati Migh Court by
Tiling & writ pstition being W.F(D) No.SB29/83 praving

for & direction to the respondent authorities to  com-

plete  the selection process and  appoint  persons inc
pursuance of hhe earlisr adveriaﬁmment; The Hon'ble High

Gourt, after hgaring the counsel for both parties, by”

T
e
—

@ wentire wril

i

order  dated 1Tuh¢nh@um disposed of
petition with directiorns that 5995 posts advertised on
IZ,1A.F001 shall be kept reserved for being filled up

[®

of selection from and amongst the

candidates who have already submitted application in

prirsuanca

of the advertisemesnt dated 13.806.80% may continue, but no

'mpmw1n1m~n+ shall be made till appointments are made in
pursuance  of the first advertisment. It has also  been

aobserved that the selection process  of  the sarlier

Coretd

¥
E

=07 and the selection process in pursuancs

4
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advertisenent shall be completed expeditiously . and
selected candidates be appointed in  pursuance of @ th
terms and conditions of the samd advertisement.

A copy of the order dated 15,11.20063

i WLoRCY No.9@29/8% is annexed  hereto and

marked as AMMEXURE-3
d.& _ That, the applicants s state that  thersafter,
the Re sponden authoritiss issued Admit Cards to  all
@ligible candidates calling uvupon them to  appear for
wirittern test on 1Eth aﬁﬁ 19th September, ”ﬂ@ﬂ at various
venues of  Fatihar Division, Lumding Division. Alipur
Duar  DRivision and Tinsukia Division. Accordingly,  the
including candidates who are mémb@rﬁ of
Timsukia District Tribal Sangha, duly appeared in  the
written test. bBe i;-uiuiwﬂ herein that though the Rail-
way Fstablishment Rules provides recruiiment in  Grade-D
posts by local candidates, but in the edamination hall a
peculiar position has been noticed. A large number of
candidates outside the North Eastern  States, nigt to
speak of respective Division, wers issued admit cards Lo

appmar in various examination centres of Tinsukia Diwi-

sior, Lumding Division and Aiiwurﬂwm Division. HBuch

4%
i
Lt o

rules  created great resentment amongst  the unemployed

vauths of entive North Easte Region and various organ-

isations expressed its great anxiety and discontent over

o oo

C:CJ{”! t»- neonos bl oa o1

qml and capricious method or recruitment dehores the.



sim issue befors the Hallway authorities.

m
x
1

A7 That, the applicants state
authorities published the alleged result of the prrelimi-
mary written test in the local Daily, "Asomia Pratidin®

in  its issue dated 16.19.84. By the impugned notifica-

wirittan

e

tion peraons allegedly shown to have passed the

rest  have been directed to appsar in e final  written

test on 2l.11.04 at Buwahati, New Jaipaiguri and Silig-

ari for which separate call letters fave been issued 1N

their respective address.

ﬁ copy of the result pet published in the

Asomie Fratidin in its issued dated 16.16.04

is annexed hereto and markted as ANNEXURE-—4.
4.0 That, on going through the aforesaid result
it transpire that almost all the Roll Number of alleged-

1y  pass candidates belong to other divisions sxcluding

Lumding  and  Tinsukia Division o NL.F.Railway. Be it

LAY

stated herein  that & large SLale Cirregularities nd

Tike lgabags  of Lion  paper-CumTanswer

't

mmrlntﬁ“ appﬁrmnhw in the written by impersonating @he.

v e ‘hwen randomly allowed to accommodate those candi-
dates who have been allegedly shown to be successtul o in

the preliminary weltten test. Even some of those candi-

dates either did not apply pursuant to the advertisemant

N\

dated  1%.1i0.01 or merely appeared in the written test

Comttdew e oo

recently  the.
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nassed the preliminary written test,

H

Surprisingly, while conducting the written teslt, | th

13

i

with an ulterior motive, did not

involve the officials of these two Divisions as provided

abiishment Rules for recruitment  in

I

The  applicants craves leave of this Hon'ble

4]

Court to produce a copy of answer script issued to such

&

ictiticus candidates at the time

-3
St

Sl Ayl [
4

L
o

GROUMDS FOR RELIEF WITH LEGAL FROVISIONS s

&

L1 - For that, prims facie the impuged rotifica-
tion  is not sustainable and liable to be set aside and

Guashed,

Sl For  that the mmtiva and manner in which  the
result hés been  published clearly disclose lack of
atdministrative fair play. The impugned result has besn
published under the signature of the Deputy Chief Fape
sonnel  fficer and Controller Qf recruitment, whereas

o

guidelines for recruitment to Grade D posts clearly.

that all Group D posts will be done thirough
the Railway Recruitment Foard., That apart, the Railway

-1y}

Establishment Rules (Recroitment ta Group DT (CF
Emplovess) provides that Class—IV (Group "IN} emplovees

@roepting  R.P.F. Staff are to be recruited Iocally by

Contd

-

Y
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the Haiiway édminiﬁtr%tign thrma ah the Railway Recruit—
ment Board. Rule 13 prescribes constitution of Selection
Committes consisting of thres members. Two of them  are
Railway fficers {(one an Resistant Pergsonnel Officer. and
the other an Ossistant foiﬂar ot the branch concerned)

antd  the third of the Selection Commities should be a

L Officer of the same rank. Mowsver, in the present
case, the Rallway Authority neither involve any - officer

crcerned Division. in conducting the per liminary

of the
wiritten test rnor interest of local candidates have boen

sarteglarded. Duriously enaugh, though the advertisement
was made showing break up of vacancies of sach Division,

b3t

-

thes ?mpuqnud FNHHTL no such break up  has  been
shown,  which has been introduced for the first Lime
without any policy decision or amendment of the Rules.

5.3, - For that in conducting the so-callsd prelimi-

nary  written test many irregularities and irrationali-
ties have been commitied. The examination scheduled to

e held st 10 4.M. started at 11 4. M., the guestion-cum—

2 b

1w

answer  soripis  were leaked out and made availabl

candidates who are shown to have nassed the parliminary

written  test. Even examination was not  held i BOine

s b

anmouwnced include the o

@ramination  centres, but
of those centres. All these random illegal-
irregularities have been committed at .  fhe

litical hierarchy in total contravention of

Contde . v upaws



residents  of wtrih Fastern Zone. It is  further stated

Iocal  candidates. IY is now well settisd that adminis—

the sstablished procsdure of recruitment, intringing the

right of the genuine Schedule Tribe candidazss of Tinsu-
kia & Dibrugarh Districts. Therefore, there is  apparent
lack of transperancy in the process 07 selection and  as
such  this Hon'ble Tribdnal may be nigased to interfere
in ex@rﬁiﬁe of the power of judicial review. '
D4 For  that as per the Railway Establishment ,
B
Rules wﬁmruitmﬁhha o Group D oposts are . to e made
locally  f.e.within  the juris ﬁ vtlun of  the concerned.
. “

Division. Mowsver, in the instant case, the so-called
result dincludes the ceondidates who are neither  within
the jurisdiction of the Tinsukia Division nor peroansnt

that the entire process of selection is  vitiated with

o
fu
wo
"y
-
)
i

ang discrimination and if the same is  allowed

fas
P )
]

continue, will give rise to another discrimination to
the  sxizting brade "D emplovess of the N.F.Railway  in
the wvatter of payvment of Special Allowance admissible to

perscns posted from outside the North Eastern Regilon.

G5 For that the subseguent zonal-wise advertise-

2

e dated 13.18.8% has besn made  with an ulterior
phisct to accommedate such persons from outside through

packdoor  inspite of specific provision in  the Raillway

Fstablishment Fules for recruiltment to Grade-D posts by

LI

et

ST gL

-
pat
3
b

trative action stated to be referable bo the broad  area

Contd.s e e Pawe
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of  governmental achtiviless in which repositorid of
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pOwWers may exerclise every oli
grecutive, guasi-legislative and guasi-jiudicial nature,

can o be set aside if there is manifest error in the

L3 such power or the exercise of such power  is

ﬁ,'

mar i festly arhitfary-aﬁd the authority in which a  dis-
cretion ism vested can be compelled to exerciss  that
discretion in good faith, must have regard to.oall rele-
vant considerations and must not be influenced by irrel-

svant considerations. [n the present case. the Respond-

have acted ilisgally. irrationaly: and

ant authorities

arbitrarily to acceomnodates the oubsiders dehoers  Lhe

The two cardinal principles  foro
prareiss  of Judicial review i.e. fallore tD BHBFCLSE

and excess or abusse of discretlonary powers

being apparent in the ins bant case, this Hgn’hlw Ty i

mal  may be pleased to set aside and quash  the entire
process  of selection and further be pleased

T RE%pﬁﬂﬂﬁnfL to proceed with fresh process of selsc-

ccordance with the nuidelines and mstablished

HH

Lign  in &

principles of law.

Sada For that following the judgment rendersd by

Femed i AIR

it oim now well ssttled that even it the
roster  is allowed to operate, even  then the balancs

metwesn general category and the rerserved category. has



to  be maintained, a rumber of posts

{’3

earmarksd Ffor  a

PR S -, Fm n o o fory gove 3 » gme v o o - - - o o
category, have to be filled up by the persons

4

belonging  to  that category. In

¢
o
Tt
3
ifl
P
b
s
i
Hi
’3
s
S
H

impugned result and the subseguent advertisement dated

IT5.1@.83  has been issued to jespardise the legitimate

P}

right of the memberes of the Schedulsd Tribes in  total

ol to the provisions of Articles 14, 1&544), 16,

Hence, having no altsrnative » your applicarits has ap-
proached this Hon ble Court for issuance of an appropri-

ats arder.

LI o

S.7 , That, the of the respondents in con-
ducting the written tests in the manner stated hereinbe-

fore under the clroumstanc ig violative of the solemn

duty cast on them as model employers under Article 1é4 of

e 3F9{a) and 46 of the Constitution of India..

the Constitution of India. Hence, it iz a it case

wherein  this Hon ' ble Tribunal would be pleased to  set

amtd  guash  the impugned result  and  further be

pleased  direct the respondents to procsed with  fresh

in accordance with the Railway

T

Lishment FAoles {(Fecruiltment to Group' D Employees)  and

S0

the guidslines issused thereunder.

For that in the facts and  circumstances

2se the impugned result published  on

meld on 21,110,684 are not stayved by this

Contd. e 3o v ‘

the contemplatsd {Lﬂdl written test schad-
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L _ ot . s . .
Lne Sobheduied Tri of Tinsukia and Lumdine Division of
the N.F L Radlway.

5.9 For that, in any view of the matter, the

impugned  result of the preliminary wreitten test is  nob

j o

sugtainable and liable o be set aside and guashed

o applicants  state  that thay have no other
alternative remedy than to coms under. the protective

hands of this Hon'ble Tribunal,

e . HATTERS MOT  PREVIOUSLY CILED op FEHD ING
BEFORE ANY OTHER COURT:
The appiia&ntsi state that being aggrisved

wWwith the impugned result had approached  the Hon bile

Frticie 236 of the Constitution of India, registered asz

Wit ‘Pmﬁitimniﬁj N 8237734 and the Hon'ble High Court

h
SN 1. b Aar

by order dated 56.18.04 has been to diepose  of

.

the said writ petition with observation that in view of

1

LS

the law laid down by the fApex Court in L.Chandra  Kumar

ve Undon of India & Ors., reported in (1997 % 0o T

the matter iz to be agitated hefore the approoriate

rorum L.e. the Central Administrative Tribunal,  Bauhati
ufel!

Bench. Hence, the present application,

Contd....p...

a great prejudice will be rcaused .0

Lourt by filing & writ petition under .

e



ibunal  to produce a copy of the or

Gawwolnna

CThe applicants crave leave of  this Hon'ble

|8

der dated 26.01.04
by the Hon ble Gauhati High Court in W.P(G) No.

the time of hearing,

REL.IEFS SOUGHT:

Under the facts and cirounstances stated

it is most respectfully prayved that this Honble
al may be pleased to admit this appiigatiﬁng call
the records and upon hearing the parities  on the

or causes that may be shown and on perusal of  the

;...-:

sased to grant the following reliefs:

=

e n

(i To set aside and  quash the
impugned result published in  the
local daily "fsomia Fratidin® in its

e . issue dated 16.10.04 {(Annexurs-4)y

to proceed with the impugned res it

published in the lc daily "fAsomia

Froratidin in its 1oL dated

14,180,084  and not to hold the {final
- . n\g——-———'.‘

L o SR LS

teet on 2L.11.845

LR S o ity
iii)y Too direct the rﬁmpmndehﬁs to
hold  fresh  process of selisction
pursuant  to the Employment Motice

MNex o NFR-2/7 2031 .

Dontde .o aDnns i
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ivi} Ty grant

reliefs to which the ﬂpg‘liqu?_ may

Rl mrtihjpd to and as may bs deemed

fit  and proper by this Hon ie
Tribunal.

vl Cost. of this application.

i
sl
4

INTERIM ORDER PRAYED FOR: )

H

Pending  disposal of  the Futler be

pleased Lo direct the Respondents

ot to proceed with the impugnsd

1t pubtilished on 16,108,824 (Annex-

pre-43) and holding of fimal written

tast srhedulsa o b e ldd £ar

“iL31,.84 at Guwahatl, Mew Jalpaigurid

?u"!

and Siliguri and/or further proces

>

of selection pursuant to the Employ

’

emeih Natime Mo NFE-2/2081 .
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statosd in the Index.

. “ O NMerification. . ..

Contd..safieas

any other relief or



VERIFICATION

P

o

pswar Sonowal, son of Shid Gonesh

Cwonowal,  aged about years, resident of Dhola  Bazsar,

Fg Dhola, PO Sakiyva Ghat, District Tinsukia Assam, do
hereby sclemnly affirm that I am duly authorised and
cmmpét@mt to sign this verification in my capacity &%
President of the Tinsukia District Tribal Sangha and 1

ver ity that the statements made irn paragraphs

AdoW, Vo6 LWy S\ are true to my knomledge, those

Ay e e

made in paragraphs Wi, WM WS AL are

legal advice and T have not  suppressed any material
faot..

ard I sign this verification on this Egﬁi"day of
Ootober, 2004 at ﬁuwahat;.

S,’o\xlo_z/&,o oy gm\o B~

Signature
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P TV At st ast ‘ “
. Shet, Photogs sohs el in ifiscent pleces of e appicaton barm mustbe e ssme, THIS SHOULD 1! %3 !
' NORTHEAST FRONT‘ER RA"—WAY [ BE NOTEDVERY CM\EFULLY.Myvuhdmmlypdlqunllfy'nwﬂdﬂh.ﬂpﬂclmmﬁ"é‘ ‘ Q i
. 2e0t by ordnary post ONLY, N TR MO N IYCT AR Tot :
MALIGAON, GUWAHAT‘ (ASSAM) 8. The fast date and time of ecelpt of spplication 1s 23.11.2001 (.00 9.m)mdnwlcio| be ! ‘:‘ *
. \wnded Applic s
<. spaclal Racrultmont Drlve for Scheduled Casto -’ ' s sccaunt Appicatons recaNed oer e cloting date and e wil bs summarty s 102
& Schoduled Tribe Candldatos . et .t 6. Appication should b ted in by the curcidale In his o het own handwiligonty7 £t | 5 +
Employment Notlce No, NFR-2/2001 Category No, 61 + 7.1 more than one spplication Is recetved In one envalap al the applications wil be rejected. Wiy ey e
. " Closing Date s [T3160v.3551 8 Candidates who are working In any gaveriment depariment of pubile anator Undertaking shoud 1 ]
g Oate: | TIRT] - - end e appicaton trough et depaiment snd they should alsa submilvng objection cecticata’, | 11 v
Appikatons ase kwilad from the elighXe §C and ST cancivates ot llng up of 595 posts of jongwith the . . o T RURE g e T i ¢ 9 X
. and Khelastin HF a7, N 9. Ecvelop inkng the application and fts enclosure should be adcdrensed to'the Olvistonal ‘_l‘ ‘l‘ H ;_
t THIB RECRUITICHT 15 FON 4 (FOUR) DIVISIONS OF H F AAILWAY L.E. TINSUKIA, LUKOING, Aaltway Managser (Personnsl) of the concerned dlvialon ascording ta'the cholce of the i -t {
o ‘ S e AURURDUAR AND KATIHAR. . candldates superscitbing Ihe wotde *Application In tesponee lo Employment Nolloa N AR P i
e , Plsans f98d the st notification aarelulty bataea filling up the spplleation MM —ain .o -ugees »+ HER.272001 (Bpeciat Racrulunenl Drive ot BC/BT)* on the top len side ot e wnvelopul: ( i 4 f
! VIRTYEN TEST SHALL B CONDUGTED O SAME DAYS FOR ALL FOUR DIVIBIONS 777 16. Enclosutes t” " e s b e 199 iy b ] Lo s bl R S A
) MENTIGNED DELOW, HENCE CANDIDATES MUST SEND APPLICATION TO ONE OF THE  Th lolkwing anciotures should be propery SLApledIUIEhed 600 Wit 11 BPPUCALOAuymiow #. o
t ¢ FOLLOWINO DIVISIONS OHLY AS PER THEIR CHOICE. " ’ . A} Coplos of corificato in tegards 1o academic qualificaton, proof of ‘w.cuh.mukuhnlm{".‘ s gy i
' In case s candidnte appiies 1o more than one division, hsmot candidahurs |y Jabio 10 be canceled. . be ettosted by any of the Jallowing autharites and enclosed along with applicalk Partouiar ptlf\loa‘ ' :. : s
Bpecisl drive tor filing up of C/ST backlog vacanctes {Tolal numbee :595) 0N Pve back of the mark sheevcerlificates should al*  be photocopied IIN;IIOW.( IR RES ;. v
. - (1) Membe:s of Pariament or Membors of Legislatve Assembly, 4. W & 4 \’ 4 i'
, o] Oivdon | Categoryol | Tolal Breakup of | Addraes for aending application (2) Gazstisd Officors of Centre of State Government R W 53 ! RS
Post nutmber of !:\cmclu . {3) Tahaaddars o Moyab/Dy. Tehastidars suthorised to axarclas Magisuats Powar: kR ! h
: . vacancles | 5C | ST ) {4} Princloats of Head Masters of ofl recopnized Educational InsUations, 5 h¢ v €a D g “
Yo /Kobhu Tockman ":9 (-M) (65) Drlsional et B) Three recent pass port stze phatographs of the applicant with ul sl nh'uuon the frot of t 8 RN i
oy Managet (Petsonmd) phologeaphy, one gl which should be pasted in the space provided in m-m nandes |37
B &/ Khalnsh 2 17\ ;f“f ;‘5&"";':1 Kabhor, B, othat to stapled/stichod Armly with o enclosures, pace® | ‘?p,!!;"-m"?'mv"-'.‘q e ’.‘; A 1‘ ) =
4 - i & C) SC and ST eanchrdatas must sitach caste osrtiticates In prascribed format Basued W l’n'l'.f i 3
, Wmdng | Tockman ] 144 % su> (Br, ) prr———— e L e o) AR S i
Vo Khalash 38, U/ L 24N iy, Lunding, Assom . 14, Katen Tmam— e e T . Sy A ey P LA DY R '
. N "L | Fin72447, ] Nl.:q"[:“y cev'hﬂcalesnlsﬂnwvﬂm:ldocumnnh must be In Engish of Hindki it it Is not 2o, e + {17 H
! . 4 axwct bwnsla £ RS 5
’ Arpurdund  Dackman /1130 k13 93 )| Ovlsional Radway Manoges (Porsonned), « e ‘1‘0‘(‘\?:::\!:‘ :;m?z‘;::::g lshVHind) and staatedty uny. o ‘?\-',. Y{‘&Tl“ ".,‘?{‘.‘."’.'l’f’-,‘“ 'I:) R
. Y 2w RIS T, -
Khalost 12 s/1¢ :f':;‘;:"';;v Arpurdisr, Vo3t Bongal, {8) A canddate who submits any koeged carificats for securing eligibilly ahal be Rble not ooty b:’" 3 ’ :, )
. . Iajection ! his cancidature fof this particulor recruitment bul he witbe dodaltad tram appotring i b '& : i
Tosua | Tackman {140 57 A 85 /| Dwnlonat Raviway Managor (Peesomned} any exominaton conducted by any zonal raivays/Reliway Rectuitment Bogyda and wit aled be s 1
N F Hautway, Tinsukis, Assam, Satte for legat acton. PR AR | B ] i 't ;
‘ Pin-706125 AC) Cll\ddﬂl('i' Rnat wpo'n‘vnonlml be made based on verilcation of the Caste Coitificate sta, ¢+ 1 |, i B
; (0) The ofthe O Ralway Managet (P ) of the divisions It Al matters telating ., P
: Total 11 237 358 . /! %o eobikly of of centies and any other mals (etalad 1 tis 5.1’ oy
) - . t shafl be finad and binding on the candidatos and no enquiry, of wmpummwub.“’ﬁ S
: Abbrevisiion 1 SC-Scheduled Caste, 8T-Scheguted Tiide R entertuned In tus connection, : RN A R A .
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1 Tack, The Job entaits hung of heavy tails and working with spade, sicklo, beatet slesl, bar-crow, s e 1 el ARNOXUre-A | ° ;
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13, How lo spply ¢ ° .M i
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slze. - o I
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Clo - mdwk‘uynmmkwdby’m\nm couse olptm‘cdomcuncyuuawmvm.- [ A
Pisce ‘ ; Lo Lt e R gTATLe Yy L
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Ve TN L0SRT en (n Englshon i) 2 1
Dist . . . Lo &+ A8 {{' i
: cat 8 § e )t p M0 ! .
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{ e \" 4 N . A
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13. Oatats ot Postal Ordor - : . 2, ShxVSivimatXumar dor* s tamity orcinatlly reside(s) i«
Posla Ordar Ho Hoame of the lssulng Dale ol 1ssue Amount vilagenawn® of OlatricVDlviston of {the Slate/ ¢
Posi Ciice Union Tetrtiory” of J. B L messsberbtsten e oy
- . o, BINANIE crssrmirimebssbifisaie s 0§ | ™
14, Ustol O L ot “":(l) (2). Designat 3 :-'w e ‘ d
IE! 14) Lo (¥ats anal of OMGe e fITRiR (052 ot h -
15 1 4o heinly antemnty daclase: 1 . Placd’.... Stata/Union Tetitory®. (witisal ot OMCe), ’
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(¢} Uit § undarstand that In the event of any pas ticuls Infotmabon given hots being found talsé ot ... of the representation of the People Act, 1950, DA e WEelaree, vw:_ iy
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any mis-statatenvdiscropancy kn the particuiars being datocted after my appointment my savice - . -Certhcales. . .\ T W VA "
f3 habte to Uo tarminatod without notics, <3 {a) Distict Magistrate/Addonal District Mogiatrata/CoflectorDeputy CommissionetAddtiond! Lz
"L (d) that | uikleriake o produce ol otiginal cerlificates and atatemont of marks with photocoples of < DistretDeputy CaﬂﬂssiundDeMCdlccmdllle‘Sﬁp«\dw Mﬂd!hWS\b‘W‘
** sachiduly nitosted by al the tme of physical sifictency tost’ MogistrateTahka Mog stratExecutve Magistrala/EAUD. M““'"\.“I“‘“W.L n'd,bdw)r,-.‘
) ofEm Asslatan] GOSN -

Tacll

\ would bo p

fa) thet In case o) my finad
antecedonts,

peosénbed Bnining and veitticabon of

{f) 616° Lhnve povet
conbliAsd 1y & criminal ¢outl of kwolved in any offiee CoS#Y tegiatored by the polic
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